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10'1 ,on routes which can sustain add!-
tiOrial capacity. Ceriam unremunera· 
tlve:-; OtIices are being closed and staft 
pOl;ition ,at various oftices .is beine, 

~ critically reviewed. Air India 18 also 
reviewing expenditure on their major 
capital projects as well as revenue ex-
penditure. 

Forelrn lavestment 
1648. SHRI S. A. DORAl SEBA8-

T%AN: Will the Minister of FINANCE 
be pleased to state: 

(a) the principal suggestions made 
in the 5-day seminar held recently in 
Bangalore on foreign investment and 
tax administration; 

(b) the names of countries which 
participated in this Seminar; and 

(c) action, if any, taken on the 
suggestions? 

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): (a) to 
(c). The Economic .and Social Commis-
sion for Asia and the Pacific (ESCAP) 
'011ianised its Fourth Seminar on Foreign 
Investment and Tax AdmInistration at 
Bangalore from 27-31 October, 1980. 
The seminar is a forum training of offi. 
cials and gives an opportunity to meet 
experts in the field of taxation and in-
vestment. It also provides training for 
regional experts whose services could 
be utilised to provide additional sup-
port for programmes of teclmic.l co-
operation among developing countries. 
No representative ot the Government 
participated in the Seminar at Banga .. 
lore. Since the Report of the Seminar 
is yet to be received, it has not been 
possible to indicate fuller details of the 
participants and the nature of delibera-
tions. 

PropoaaJ. to Baa Import of Raw Silk 

1649. SHRr p. J. KURIEN: 
SHRI JANARDHANA 

POOJARY: 

Will the Minister of COMMERCE be 
pleased to state: , 

(a) whether Government are cone 
siderin, • proposal to ban, imports of" 

raw silk in order to encourage incl1-
,enous' seric:ulture industry;: " 

(b) if so, the detalls thereot; 
, . ~ ~ 

(c) whether it is a fact th(t lar,e, 
stocks of Tasar Cocoon have been' 
accumulated in Central Silk Board's 
raw material bank and in other State 
Government agencies; and 

(c) if so, the steps being taken by 
Government to ease the situation? 

THE MINISTER OF COMME·JlCE 
AND STEEL & MINES (SHRI PRA. 
NAB MUKHERJEE): (a) and (b). The 
import of raw silk is already banned 
for actual users. It is permitted only 
under the Replenishment scheme. 

(c) Yes, Sir. 

(d) In order to further curb imports 
under the replenishment import policy, 
it has been decided that raw silk of 
the particular variety only can be im-
ported on the principle of dominant silk: 
fibre content in the silk items ex-
ported. In addition,' a proposal of the 
Central Silk Board for grant of re~.atEt. 
on sale of accumulated stock of tas'ar 
cocoons is presently under examination 
in the Ministry. 
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